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SHRI SRIKANT JENA: That is exactly what | said in reply to the earlier question. Yes, we are
revamping our brown-field plants now. We are converting them into the gas-based so that
productivity i more and the cost is less. We are also encouraging greentield fertilizer plants since we
are going to be in a comfortable position, as far as gas avallability is concerned, by 2010-11.
Therefore, priatity iz being given by the Government of India in the availability of gas to fertilizer
plants. We will be in & better position in another one or two years in this country as far ag production

of urea and other fertilizers is concerned.
MR. CHAIRMAN: Q. No. 205,

SHRI TAPAN KUMAR SEN: Please, take care of the back-benchers alsc, Sir. Since the last

guestion | have been raising my hand. ... (Inferryotions ...
MR. CHAIRMAN: Every time an hon. Member raises his hand, it cannot be ... (dnterptions ...

SHRI B.K. HARIPRASAD: Sir, | have also been raising my hand. In Karrataka, farmers have
been agitating over the fertilizer issue. Farmers are dying because of the shortage of ferfilizers.

Please, allow us to put some guestions. ... (Jnteruotions ...
MR. CHAIRMAN: CQuestion No. 205.
FieaEE & WO Y LS & SEue W wrRey & foy Iww wawn
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Health hazards of using DDT as insecticide

+#206. SHRI RAJY PRATAP RUDY: Will the Minister of CHEMICALS AND FERTILIZERS be

pleased to state:

(a) whether it is & fact that inspite of a ban on insecticide chemicals like DDT, licences are

being issued freely 1o companies on the pretext of use in Government departments;

(b)  whether itis a fact that farmers are using them in their fields, whereby several diseases are

being caused by consumption of food items grown therein; and
(c)  ifso, the details thereof 7

THE MINISTER OF STATE IN THE MINISTRY CF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA) : (a) ta (c) Astatement is laid on the table of the House.

Staternent

(a) Al matters relating to producticn, usage, banning etc. of pesticides are governed by the
Imeecticides  Act, which s administered by the Department of Agriculture and Cooperation.
Department of Agriculture and Cooperation have not received any report regarding issue of licenses
freely by the State Governments for manufacture and sale of banned insecticides such as DOT whose

Lse has been restricted under the Insecticide Act.

(b) and (c) Does not arige inview of (&) above.
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Y, T2 SIS T3 SUTR P o 21 7 T 37 218 S5 €07 STHhe. o, F11es T &1 ST
21 eFR qoiER § 3% fhur A, 91 99 H gered 31w 2w 99§ o gAra B wET 2 el
T I Fad 781 BRUT S €I &

o1 N % &5 H SIS F SITW IR VB oW &1 72 2, WAfeh 98 T W8 121 Bl BTG &
w21 81 H ange Fa A B R 3 i ot e, A9 weTe wel 21 8 A HE S
go e g 16 a1 A3l Sl @l §9 d16 1 STHeN| & 16 3R 3101 3 HEl 4ad el S e
T 6 TR # I 2, 1 98 9N 21 S9N T2 719 6 TR H 22.8 7o 0% Bifero SIS 781
£, 519 3 5! S o A i O g &, §1 981 W) U8 4.3 21 8 &) ) O e g g
1 3o 7€ T R SRR A1 & IR A 1 W8] 8, 1 HA1 S B 3 16 &1 AR 87 gusT
A1 A IE S TE )

S WY 1T U e I0Y, e o1 TG THTE 8] S|

=i Ifl were WY g 99 tae W ) @ Sy oY &9 F 21 ve 2 afw 10 g en
AT AR ST 51 PIY &F ¥ SH] ST R 71 =1, B 35 AFa TN ¥ 79 &9 aret S 18 et
TN TS SIS 1 b &1 H 1 H3 o 505 IR A B 9 S aed?

SHRI SRIKANT JEMA: Sir, | am absolutely sure, not & drop of DOT g being given 1o be used
in agriculture, it i mandatory not to uge DOT for agriculture; and we are a party to the Stockhalm

T Original notice of the guestion was received in Hindi
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Corvention. The production of DOT is being done only by one factory, which iz a PSU, that ig, HIL,
and it iz being supplied only to Chief Digtrict Medical Officers on the advice of the Health Ministry for
the eradication of Malaria and Kala Azar, Not a gram of DDT is being given for any other purpose. |

repeat, not a single drop of DDT is being used in agriculture ampwhere in the country.
MR. CHAIRMAN: Second supplementary, please.

SHRI RAJIV PRATAP RUDY: | completely contradict the Minister's statement that DDT is not
being used for agriculiure. This s a8 statement that is completely incorrect. Aryway, | would like to
put ancther guestion to the hon. Minister. Is he aware of a research study conducted on lactating
maothers, indicating that every new-born child in Delhi consumes 1.27 miligrams of DOT from every
litre of milk consumed. ks the Minister aware of it and is he going to take a8 comprehensive action

against the misuse of DDT in agicultural produce and other places, whichis completely banned?

SHREI SRIKANT JEMA: If we receive any complaint or information about leakage of DOT for any
purpese other than the eradication of Malaria and Kala Azar, stringent action shall be taken.

MR- CHAIRMAN: Question Hour is aver.
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S} TEARRT I - TS 1 SIS SHH T2 S Bl L (). Sir, we also warit to hear

what is being spoken in the Houge.

MR. CHARMAN: Please. Guestion hour is aver.

WRITTEN ANSWERS TO STARRED QUESTIONS
Introducing of Pentavalent Vaccine for National Immunization Programme

#206. SHRI RAJEEY SHUKLA:
DR. T. SUBBARAMIRECDY:
Wil the Minister of HEALTH AND FAMILY WELFARE be pleased to states:

(a) whether his Ministry has decided that & lang pending proposal for intraducing Pentavalent

Vaccine inthe National Immunization Pragramme will be congidered soon;
(b)  whether this plan has already been cleared by the Finance Miristry;
(c)  whether hig Ministry is looking at Vaccine's availability;

(d) whether his Ministry is also negotiating with Werld Bank to get some funds for the

Scheme; and
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